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Sub-lDspecton ~  Railway Protection 
Special Force 

2328. SHRI DAYA RAM SHAKYA: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether many Rakshaks, Senior 
Rakshaks/CHead Rakshaks, Assistant 
Sub-Inspectors and Sub-Inspectors of 
the Railway Protection Special Force 
Battalion No .. 6 are working." ~it  

Officers of. 'Security Directorate and 
Security Branches of Railway Board; 

(b) if so, their number and reasons 
therefor; 

;  j 

(c) whether while working in Ran-
way Board duties of these .people are 
shown in Battalion, while-11iey \\Iork in 
Security Directorate for many years 
now; 

(d) the reasons of the miBUtiliBa-
tion; 

(e) whether ~  of these Rakshaks 
are working wtth Inspector General 
Railway Protection Force, Deputy In-
spector Generals of Railway Protec-
tion Special Force/Deputy Inspector 
General/Anti Dacoity Officers. 

(f) whether they are entitled to 
orderlies at their residences; 

(g) whether one Staff Car of No. 6 
BN Railway Protection S·pecial Force 
exclusivelY used by Inspector Gen-
eral/Railway Protection Force and 
other officers which 'staff cars are av-
ailable in Board's Office for official 
duties; and 

(h) whether Petrol bill for car is 
being paid by No. 6 BN Railwgy Pro-
tection Special Force? 

THIEl DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
ME'NTARY AFFAIRS (SHRr MALLI-
K.A1itJUN): (a) and (b) Only 8 staff 
of No.6 Battalion, Railway Protection 
Specml Force, Dayabasti, Delhi of vari-
ous ranks upto Assistant Sub,-luspector 
are assisting the Security Directorate 
in Railway Board in carrying out day 
to day official duties. While the R'ak-
shaks are being primarily utilised, as 
. messangers to handle confidential and 
urgent papers in Ueu of peons, the 
other staff are being utilised in the 
office of DIG IRailway Protection Spe-
cial Force who is ex-offlcio AdcU. 
Director Security and is Head of the 
Railway Protection Special Force and 
his Pay aDd Allowances alongwith 
other officers star working with him 
in Ran Bhavan is charged to the same ' 
head to ~ ic  other expenditur:e on 
Railway Protection Special Force is 
Charged. 

(c) No. The duties a __ bein, shown 
where they are actuallT Workin,. 
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(d) Does not arise. 

(e) and (f). Yes. Orderlies are de-
ployed at the residence of RaUway 
Protection ForcelRailway Protection 
Special Force Oftlcers as per scale en-
titled· tor Gazetted ()1ficers of Rall-
way. Protection Force. 

.,(1) Yes. The car is being utilised by 
Inspector Genet-aI/Railway Protection 
. Force, Deputy Inspector General/ 
Railway Protection Special Force and 
<other Officers in accordance with the 
·extant instructions in the regard for 
otftcial duties. 

(h) Yes. 
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Conversion of . Samastipur-Ruaul 
line 

2331. SHRI DAYA RAM SHAKYA: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that survey 
fO'r converting Samastip.ul"- Raxaul, 
Lucknow-Kanpur, Sitapur-Budauel 
and Mau-Shahganj line into broad 
guage has also since been  completed; 
and 

(b). if so, the time by which conver .. 
&ion work is likely to start? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
'11HE DEPARTMJtNT OF PARLIA-
MENTARY AFFAIRS (SHlU MAL. 
LIKARJUN): (a) Yes. 

1. Samastipur-Baxaul. 

A preliminary engfneering-cum-tra-
me survey tor conversion trom MG to 
BG of the section from Samaatipur to 
Baxaul both via Muzaftarpur and ,,14 
Darbhanga has already been conduc-
ted. As a result the Samastipur-
Muzatrarpur section has already' beeD 




